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[®T. /. SAG/38010/10/Sagar Ring Road-II/LASA/2022/3(a)/3D]
ag FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 15th May, 2025

S.0. 2191(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways,719(E) Dated:11/02/2025, published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of
National Highway No.146[Lahdara to Berkhedi Guru section] in the stretch of land from Km.17.500 to Km. 20.200 in
the district of SAGAR in the state of MADHYA PRADESH.

And whereas the substance of the said notification has been published in News Paper “Dainik Bhaskar” and
“Free Press” both dated 18/02/2025 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the National Highway
No. 146 [Lahdara to Berkhedi Guru section] in the stretch of land from Km.17.500 to Km. 20.200 in the district of
SAGAR in the state of MADHYA PRADESH.

State: MADHYA PRADESH

||District: SAGAR

Sl. Survey/Plot Type of Land Nature of Land Area Name of Land
No. Number (in Hectares) Owner/Interested
Person
L1 2 | 3 | 4 | 5 | 6
|Ta|uk: Sagar

|Vi||age: Berkheri Guru

1 10 Private

Irrigated

0.507

Dhirajsingh father
Halkesinghdangi,
Naransingh father
Halkesinghdangi
10

2 11 Private

Irrigated

0.238

Dhirajsingh father Halkes
singh, Kamleswari father
Halks singh,
Narayansingh father
Halkes singh, Mamta
father Halke singh .,
Badivinna daughter
Halkes singh, Ramsakhi
widow Nathu

3 12 Private

Irrigated

0.06

Ramsakhi widow Nathu
r, Kamleswari father
Halkasingh, Dhirajsingh
father Halkasingh,
Narayansingh father
Halkasingh, Mamta
father Halkasingh.,
Badivinna daughter
Halkasingh

12

4 13 Private

Irrigated

0.179

Ramrati wife of
Gulavsingh Dangi .
13

5 14 Private

Irrigated

0.947

Abhinandan father
Prakash Goswami
14

6 15 Private

Irrigated

0.161

Mulu father Halka,
Phoolrani widow Halka,
Ghasitibai daughter
Halka, Sushila daughter
Halka, Prakashrani
widow Jaswant Singh
15

7 |7 ||Private

|| Irrigated

0.134||Devising father
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17

Vindravan
17

18

Private

Irrigated

0.002

Moolchand father
Halkasingh

19

Private

Irrigated

0.073

Indrapal father
Chensingh, Krishnapal
father Chensingh,
Pehalwan father
Chensingh, Bhupat father
Chensingh, Ramji father
Chensingh, Sangeeta
father Chensingh,
Sarojrani widow
Chensingh, Sulekha
father
Chensingh.Shersingh
father Jaisingh,
Prabalsingh father
Gandharvsingh, Nannibai
daughter Jaisingh
M.P./Bahadursingh father
Phool Singh,
Narayansingh father
Jaharsingh,
Aniruddhsingh father
Jaharsingh, Mukeshsingh
father Jaharsingh,
Surendrasingh father
Jaharsingh, Prathamsingh
father Jaharsingh,
Jitendrasingh father
Jaharsingh, Shivkumari
daughter Jaharsingh,
Mithlesh daughter
Jaharsingh, Gangotri
daughter Jaharsingh,
Munni daughter
Jaharsingh, Rooprani
widow Jaharsingh
,Krishnakant father
Shankar Ghosi .Ramiji
father Chainsingh

10

215

Private

Irrigated

0.001

ThemeGroup Authorized
Anil father SDP Tiwari ,
Sanjeev father
Shrikrishna Jadia ,
Rajesh father
Laxminarayan Dubey

11

217

Private

Irrigated

0.003

Lachman father Bhole
Patel
217

12

233

Government (Road)

Unirrigated

0.956

Government
233

13

284/1

Private

Irrigated

0.011

Ritu wife Sachend
Kumar
284/1

14

290/2

Private

Irrigated

0.002

Santosh Kumar father

Phoolchand Jain
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||290/2

15

292

Government (Bhu-Jal)

Irrigated

0.083

Government
292

16

295/2

Private

Irrigated

0.003

Sadhana wife Sandeep
Kumar
295/2

17

295/4

Private

Irrigated

0.011

Santosh Kumar father
Phoolchand Jain
295/4

18

296/1

Private

Irrigated

0.24

Santosh Kumar father
Phoolchand Jain
296/1

19

297

Private

Irrigated

0.038

Santosh Kumar father
Phoolchand Jain
297

20

298

Private

Irrigated

1.196

Santosh Kumar father
Phoolchand Jain
298

21

299/1

Private

Irrigated

0.459

Magana father Pyarelal
Ladia
299/1

22

30

Government (Bhujal)

Irrigated

0.192

Government
30

23

302

Private

Irrigated

0.073

Anandi father Bhujwal
302

24

303

Private

Irrigated

0.165

Devi father Bhujwal
303

25

304

Private

Irrigated

0.35

Ramprasad father Balram
Patel

26

305

Private

Irrigated

0.35

Devi father Bhujwal
305

27

306

Private

Irrigated

0.072

Deepak father Balram
Patel

28

307

Private

Irrigated

0.09

Devi father Bhujwal
307

29

308

Private

Irrigated

0.096

Dashrath father Balram
Patel
308

30

309

Private

Irrigated

0.281

Anandi father Bhujwal
309

31

311

Private

Irrigated

0.001

Gothal Father Bhole
311

32

315

Government (Bhujal)

Irrigated

0.394

Government
315

33

31711

Private

Irrigated

0.06

Devi father Bhujwal
317/1

34

318/1

Private

Irrigated

0.076

Devi father Bhujwal
318/1

35

319

Private

Irrigated

0.869

Balram Father Kanai
Patel Deepak Father
Balram Patel,Ram Prasad
Father Balram Patel,
Anandi Father Bhujwal
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36

320/1

Private

Irrigated

0.38

Anandi father Bhujwal
320/1

37

32111

Private

Irrigated

0.003

Vinod Kumar
Dharmendra urf Kunjan
father Manmohan Patel

38

329

Government (Bhu-Jal)

Irrigated

0.201

Government
329

39

344

Government (Sadak)

Unirrigated

0.153

Government
344

40

346

Government (Rasta)

Unirrigated

1.052

Government
346

41

348/2

Private

Irrigated

0.001

Mahesh son of Babulal
348/2

42

348/3

Private

Irrigated

0.181

Kamlesh father Babulal
Patel Neeraj, Lata,
Lakshmi father Ramlal
Prajapati, Arjun father
Tularam Chadhar ,
Neeraj father Ramlal
Prajapati

43

349/1

Private

Irrigated/Commercial

0.432

Dayarams father Nathu,
Hanuman Singh
Rajpurohits father Roop
Singh Rajpurohi

349/1

44

349/2

Private

Irrigated

0.04

Brijendra Khatik father
Lokman Khatik
349/2

45

349/3

Private

Irrigated

0.04

Brijendra Khatik father
Lokman Khatik
349/3

46

350

Government (Bhujal)

Irrigated

0.464

Government
350

47

353

Private

Irrigated

0.238

Dayaram father Nathu
353

48

354

Private

Irrigated

0.04

Vinod Kumar father
Manmohan Patel
354

49

355

Private

Irrigated/ Diverted

0.493

Durgesh name Bald
Jhalakan Wali mother
and herself Santosh Rani
widow Jhalakan Vinod
Kumar Manmohan Patel
355

50

356

Private

Irrigated/ Diverted

0.533

Vinod Kumar
Dharmendra urf Kunjan
father Manmohan Patel
356

51

359

Private

Irrigated

0.38

Dayaram father Natthu .,
Hanuman Singh
Rajpurohit father Roop
Singh Rajpurohit
Dayaram father Natthu,
Hanuman Singh
Rajpurohit father Roop
Singh Rajpurohit
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52

37

Private

Irrigated

0.39

Shersingh father Jaisingh,
Nannibai daughter
Jaisingh, Prabalsingh
father Gandharvsingh .
37

53

38

Private

Irrigated

0.032

Shersingh father Jaising,
Nannibai daughter
Jaising, Prabalsingh
father Gandharvsingh .
38

54

381

Private

Irrigated

0.245

Ramnarayan father
Virendrawan
381

55

382

Private

Irrigated

0.296

Ramnarayan father
Bindravan
382

56

383

Government (Charagah)

Unirrigated

0.031

Government
383

57

421

Government (Abadi)

Unirrigated

0.001

Government
421

58

422

Private

Irrigated

0.102

Sanjeev father Yashoda
Nandan , Manish father
Yashoda Nandan, Sadhna
daughter Yashoda
Nandan, Niharika
daughter Yashoda
Nandan, Rashmi
daughter Yashoda
Nandan ,Shaili widow
Ashish Guru, Ashi Naba.
Daughter Ashi Naba.
Mother Shaili

59

423

Private

Irrigated

0.038

Bharat na ba divyanshu
Himanshu naba Name
Father Ramkumar
Manisha Meenakshi
Father Ram Kumar
Baliwa Khudma Suman
Widow Ramkumar
Yashodanandan Sudama
Prasad Ramesh Kumar
Father Harishankar
Rakesh Kumar Rajesh
Kumar Krishnakant
neeraj Father Brijnandan
Radharani Widow
Brijnandan, Kamal
Lakhan Ramraj
Chandabai Ramsakhi
Father Thalu Tejbal
Chandresh Ramdevi
Pinky Father Govind
Rooprani Widow Govind

60

425

Private

Irrigated

0.399

Sanjeev father Yashoda
Nandan,Manish father
Yashoda Nandan, Sadhna
daughter Yashoda
Nandan, Niharika
daughter Yashoda
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Nandan, Rashmi
daughter Yashoda
Nandan,Shaili widow
Ashish, Ashi Naba
Daughter Ashi naba
Mother
Shaili,Bharatabadiyanshu
Himanshu naba father
Ramkumar Manisha
Meenakshi father Ram
Kumar Baliwa Khudma
Suman widow
Ramkumar
Yashodanandan Sudama
Prasad Ramesh Kumar
father Harishankar
Rakesh Kumar Rajesh
Kumar Krishnakant
neeraj father Brijnandan
Radharani widow
Brijnandan Kamal
Lakhan Ramraj
Chandabai Ramsakhi
father Thalu Tejbal
Chandresh Ramdevi
Pinky father Govind
Rooprani widow Govind

61

426/1

Private

Irrigated

0.197

Ramnandan son of
Kripashankar,
Raghunandan son of
Kripashankar

426/1

62

426/2

Private

Irrigated

0.259

Bharat son of Ramkumar,
Himanshu son of
Ramkumar, Divyashu
son of Ramkumar,
Meenakshi daughter of
Ramkumar, Manisha
daughter of Ramkumar,
Suman widow of
Ramkumar

426/2

63

449

Private

Irrigated

0.062

Sudama Prasad Father
Harishankar
449

64

453

Private

Irrigated

0.104

Sridev Janakiraman
Temple Banke Body Md.
Panchan Body
Yashodanandan Sudama
Prasad Rameshkumar
Ramkumar, Pt
Harishankar Raghuveer
Prasad Ramji Pt. Narayan
Prasad Radharani Widow
Brijnandan Sr, Rakesh
Kumar Rajesh Kumar
Krishnakant Neeraj Pt
Brijnandan Pt KaleMaho

65

454/1

Private

Irrigated

0.309

Sahdev father Sundarlal
454/1
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66

454/2

Private

Irrigated

0.008

Haris chandra Dubey
father Sundarlal Dubey
Ranjana Kalpana
Ramlata Hemlata
Kanchan Ruchi daughters
Harish chandra Dubey
454/2

67

455

Private

Irrigated

0.405

Sridev Janakiraman
Temple Banke sakin M.
Panchan ,
Yashodanandan Sudama
Prasad Rameshkumar
Ramkumar, son of
Harishankar Raghuveer
Prasad Ramji Son of
Narayan Prasad
Radharani Widow
Brijnandan sakin den,
Rakesh Kumar Rajesh
Kumar Krishnakant
Neeraj Father Brijnandan
P. Kale. Maho

68

456

Government (Charagah)

Unirrigated

0.04

Government
456

69

457

Private

Irrigated

0.135

Ramnarayan father
Virendrawan .
457

70

458

Government (Charagah)

Unirrigated

0.019

Government
458

71

459

Private

Irrigated

0.06

Sridev Janakiraman
Temple Banke sakin den.
Panchan ,
Yashodanandan Sudama
Prasad Rameshkumar
Ramkumar, Pt.
Harishankar Raghuveer
Prasad Ramji Pt. Narayan
Prasad Radharani Widow
Brijnandan sakin den,
Rakesh Kumar Rajesh
Kumar Krishnakant
Neeraj Pt. Brijnandan Pt.
Kale.Maho.

72

460

Private

Irrigated

0.119

Ghanshyam father
Chhotelal

73

461

Private

Irrigated

0.034

Ghanshyam father
Chhotelal

74

463

Government (Bhujal)

Irrigated

0.017

Government
463

75

464

Government (Rasta)

Unirrigated

0.047

Government
464

76

465

Government (Charagah)

Unirrigated

0.063

Government
465

77

466

Government (Charagah)

Unirrigated

0.003

Government
466

78

473

Government (Rasta)

Unirrigated

0.004

Government
473
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79 |[474

Government (Rasta)

Unirrigated

0.228

Government
474

80 ||475/1

Private

Irrigated

0.026

Balram son Nokhelal
475/1

81 ||475/2

Private

Irrigated

0.073

Ramprasad Balram ps
Nokhelal
475/2

82 ||476

Private

Irrigated

0.04

Ramprasad son Nokelal
476

83 |[477

Private

Irrigated

0.223

Gaurav Dubey father
Harishchandra Dubey
477

84 |[486

Government (Rasta)

Unirrigated

0.2

Government
486

85 |49

Private

Irrigated

0.217

Amol singh
Chauhansingh Malkhan
father Nirbhay Singh
Leela Kaushalya
Prarthana Rachna
Krishna Kumari Kanya
Kumari father, Anil
Kumar father Shikhar
Chand Jain Sa. , Manju
father Kasturchand Jain
Sa. Gadhakota land
owner Kha. No. 57,65 of

86 |50

Private

Irrigated

0.331

Prabal singh father
Gandharv singh Sher
singh Nannibai father Jai
singh Jahar singh
Bahadur singh father
Pholan singh

50

87 |51

Private

Irrigated

0.001

Barelal Bald Tulai
Jhabbibai Beba Tulai
Haribai daughter Durjan
Ramsevak Bald,
Kashiram Sakin den

88 |[52

Government (Rasta)

Unirrigated

0.066

Government
52

89 |54

Government (Bhujal)

Irrigated

0.076

Government
54

90 |[57

Private

Irrigated

0.632

Amol singh Chauhan
singh Malkhan father
Nirbhay Singh Leela
Kaushalya Prarthana
Rachna Krishna Kumari
Kanya Kumari father,
Anil Kumar father
Shikhar Chand Jain
Manju father
Kasturchand Jain resident
Gadhakota land owner
Khas No. 57,65
Messe,Kunwar singh
father Sakat Singh Rajput
JAarti wife Dheeraj
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Chaurasia Hari singh
Gaur , Durga wife
Mithun Chaurasia
,Meena wife Rajneesh
Chaurasia ,Brajesh father
Dhaniram Sahu ,Kunwar
singh father Sakat Singh
Rajput

91

58

Private

Irrigated

0.14

Sangeeta father
Chensingh, Pehlwan
father Chen singh,
Bhupat father Chen
singh, Krishnapal father
Chen singh, Sulekha
father Chen singh,
Indrapal father Chen
singh, Sarojini widow
Chen singh, Ramiji father
Chen singh ,Ramiji father
Chain singh
.,Krishnakant father
Shankar Ghosi .

58

92

64

Private

Irrigated

0.103

Prabal singh father
Gandharv hsingh Sher
singh Nannibai father
Jaisingh Jahar singh
Bahadur Singh father
Phoolan singh .

64

93

65

Private

Irrigated

0.349

Brajesh father Dhaniram
Sahu Kumbarsingh father
Sakat Singh Rajput

94

67

Private

Irrigated

0.205

Rooprani widow Nirbhay
singh Amol singh
Chauhan singh Malkhan
singh Sujan singh

67

95

69/1

Private

Irrigated

0.069

Rooprani widow Nirbhay
singh Amol singh
Chauhan singh Malkhan
singh Sujan singh

69/1

96

Private

Irrigated

0.007

Mulu father Halka,
Phoolrani widow Halka,
Ghasitibai daughter
Halka, Sushila daughter
Halka, Prakashrani
widow Jaswant Singh
.Vijaysingh father
Gulabsingh Dangi

97

70

Private

Irrigated

0.314

Dwarka Prasad father
Shivdayal
70

98

72

Government (kaccha
rasta)

Unirrigated

0.079

Government
72

99

73

Private

Irrigated

0.12

Indrapal father Chens
ingh, Krishnapal father
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Chen singh, Pehalwan
father Chen singh,
Bhupat father Chen
singh, Ramji father Chen
singh, Sangeeta father
Chen singh, Sarojrani
widow Chen singh,
Sulekha father Chen
singh,Sher singh father
Jai singh, Prabal singh
father Gandharv singh,
Nannibai daughter Jais
ingh,Bahadur singh
father Phool Singh,
Narayan singh father
Jahar singh, Aniruddh
singh father Jahar singh,
Mukesh singh father
Jahar singh, Surendra
singh father Jahar singh,
Prathams ingh father
Jahar singh, Jitendra
singh father Jahar singh,
Mithlesh daughter Jahar
singh, Gangotri daughter
Jahar singh, Munni
daughter Jahar singh,
Rooprani widow Jahar
singh Krishnakant father
Shankar Ghosi ,Ramyji
father Chain singh

73

Total||

19.922||
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